FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF RAINBOW DENIM LIMITED

S1. No. PARTICULARS DETAILS
L. Name of corporate debtor Rainbow Denim Limited
2. Date of incorporation of corporate | 08-04-1999
debtor
3. Authority under which corporate Registrar of Companies, Chandigarh
debtor is incorporated / registered
4. Corporate Identity No. / Limited LI8I01PB1999PLCO22452
Liability Identification No.of
corporate debtor
5. Registered Office — Village Chaundheri, P O Dappar,

Address of the registered office ; ! i _
Chandigarh-Ambala National Highway, Teh.

and principal office (if any) of Derabassi, Distt. Mohali, Punjab — 140 506
corporate debtor
Corporate Office — 51/52, Free Press House, Free

Press Journal Marg, Nariman Point, Mumbai — 400 021

6. Date of closure of Insolvency 12-04-2022
Resolution Process

7. Liquidation commencement date of | 12-04-2022
corporate debtor

8. | Name and registration number of | Dharmendra Kumar Bhasin
the ins()]\;ency pr()f‘egsiona] Regn No. - IBBUIPA-002/IP-NO0O816/2019-
acting as liquidator 2020712564

191, Mamta Enclave, Behind Nimantran Banquet Hall,
Dhakoli, Zirakpur, SAS Nagar, Punjab — 140 603
Email ID - ipdkbhasin@gmail .com

9. Address and e-mail of the
liquidator, as registered with
the Board

191, Mamta Enclave, Behind Nimantran Banquet Hall,
Dhakoli, Zirakpur, SAS Nagar, Punjab — 140 603
Email ID - liquidator.rainbowdenim @ gmail.com

10. | Address and e-mail to be used
for correspondence with the
liquidator

11. | Last date for submission of claims | 12-05-2022

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench has orderedthe
commencement of liquidation of the Rainbow Denim Limited on 12-04-2022.

The stakeholders of Rainbow Denim Limited are hereby called upon to submit their claims with proot
on or before 12-05-2022, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All othercreditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

L

Dharmendra Kumar Bhasin
IBBIIPA-002/IP-N0O0816/2019-2020/12564

\\‘Q\Qk /

Date: 12-04-2022
Place: Zirakpur
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FINANCIAL EXPRESS

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of ihe insalvency and Banirupicy Boand of India (Liguidafion Process) Reguiaions, 2018 Report of Independent Auditors
FOR THE ATTENTION OF THE STAKEHOLDERS OF RAINEOW DENIM LIMITED
5.Ne.| Particulars DE?“‘ _ The Stockholder and Board of Directors

1. | Name of Corporate Debtor Rainbow Denim Limited Western Union Financial Services, Inc.

2. | Date of incorporation of Corporate Debtor | 08-04-1904 . .

- : Opinion

3. | Autharity under which corporate debtor s | Registrar of Companies, Chandigarh

incorporated! registered We have audited the condensed consolidated balance sheets of Western Union Financial Services, Inc. (the Company) as of December 31, 2021 and 2020, and the related condensed
4. | Corporate identty NumberLimited Liabilty consolidated statements of income for the years then ended, and the related note (the “historical summaries”).

Ideniity Number of Corporate Debior s ks In our opinion, the accompanying historical summaries present fairly, in all material respects, the consolidated financial position of the Company as of December 31, 2021 and 2020,
2. | Address of the Regislered Office and Registered Office- Village Chaundhen and the results of its operations for the years then ended, as described in Note 1, in accordance with accounting principles generally accepted in the United States of America.
Principal Office (if Amvy) of Corporate P O Dappar, Chandigarh-Ambals
Debtor National Highway, Tehsd Derabassi Basis of Opinion
Distt. Mokall, Pungab - 140 506 - : . : : . o
Corporate Office - 51/52, Free Press We conducted our audit in accordance with auditing standards generally accepted in the United States of America (GAAS). Our responsibilities under those standards are further
House, Free Press Journal Marg, described in the Auditor’s Responsibilities for the Audit of the Historical Summaries section of our report. We are required to be independent of the Company and to meet our other

Marieman Point. Mot - 400 024 ethical responsibilities in accordance with the relevant ethical requirements relating to our audit. We believe that the audit evidence we have obtained is sufficient and appropriate
to provide a basis for our audit opinion.

6. | Date of Closure of Insolvency Resolution | 12.04-2022

Process . .
- - Basis of Accounting
/. | Ligudation Commencement Diate of 12.04-2023
Corporale Debior e We draw attention to Note 1to the historical summaries, which describes that the accompanying historical summaries were prepared for the purpose of complying with the Reserve
8. |Name and the Regstration Number of the | Dharmendra Kumar Bhasin Bank of India’s Payment and Settlement Systems Regulations, 2008. As a result, the financial statements may not be suitable for another purpose. Our opinion is not modified with
Insalvency Professional acting as bguidator | Rega. No. BS11PAD021P-AD0E 67013 202012564 respect to this matter.
Address and emall of the of the | ator, | 181, Mamia Enclave, Behind Nemaniran el spegs . . .
» ph ,E;Eﬂiﬂﬁ'm m;,.g - Banquet Hall. Dhakol f_l,;w QAS Responsibilities of Management for the Historical Summaries
Nagar, Punjab - 140 603 Management is responsible for the preparation and fair presentation of the historical summaries in accordance with accounting principles generally accepted in the United States
Emai 1D - pdkbhasini@gmad com of America, and for the design, implementation, and maintenance of internal control relevant to the preparation and fair presentation of the historical summaries that are free of
10, | Address and amall io b usad Tor 191, Mamia Enclave, Behind Mimaniran material misstatement, whether due to fraud or error.
comespondence with the liquidstor Bangued Hall, Dhakoli, Zirakpur, SAS
Nagar, Pungab - 140 603 Auditor’s Responsibilities for the Audit of the Historical Summaries
Emad 10- Iquidator ranbowdsnmZgmal com L . L . . . .
- Our objectives are to obtain reasonable assurance about whether the historical summaries as a whole are free of material misstatement, whether due to fraud or error, and to issue
11, |Lasl Date for Submission of Claims 12-05-2022 an auditor’s report that includes our opinion. Reasonable assurance is a high level of assurance but is not absolute assurance and therefore is not a guarantee that an audit
Notice is hereby given that the National Company Law Trbunal, Chandsgarh Bench has conducted in accordance with GAAS will always detect a material misstatement when it exists. The risk of not detecting a material misstatement resulting from fraud is higher than

for one resulting from error, as fraud may involve collusion, forgery, intentional omissions, misrepresentations, or the override of internal control. Misstatements are considered

rderad th mmencemant of higui nof the Rambow s Lirmsiesd gen 1.2-0- 2022 oo . PRSI A . . . . . .
GG 1 COmBmon OF QUG F e FEIEON LANRIL VIO CX) 1 Crrliae material if there is a substantial likelihood that, individually or in the aggregate, they would influence the judgment made by reasonable user based on the historical summaries.

The stakaholders of Rainbow Denim Limibed ane hene by called upon o subeml Theer claims

with proof on or bafore 1.2-05-2022, 1o the liguidator 8l the address menbionsd agains! lem In performing an audit in accordance with GAAS, we:
N 10
The financial creditors shall submit their claims wath prool by elecirons: means only. A ® Exercise professional judgment and maintain professional skepticism throughout the audit.
other creditors may submét the claims with the prood in person, by post or by electronic e Identify and assess the risks of material misstatement of the historical summaries, whether due to fraud or error, and design and perform audit procedures responsive to
guﬂnﬁ. e o . those risks. Such procedures include examining, on a test basis, evidence regarding the amounts and disclosures in the historical summaries.

LT 8 SN S P G R S W L pa— 2 ® Obtain an understanding of internal control relevant to the audit in order to design audit procedures that are appropriate in the circumstances, but not for the purpose
ata: 12-04-902 Phamnandes Kuma =0 of expressing an opinion on the effectiveness of the Company’s internal control. Accordingly, no such opinion is expressed.

B M 1R sncira Kumas BFadin . . .. LT . .
Place: Zirakpur IBBI Regn No.: IBBYIPA-DO21P-NOOK15/2016-20201 2564 ® Evaluate the appropriateness of accounting policies used and the reasonableness of significant accounting estimates made by management, as well as evaluate the

overall presentation of the historical summaries.
® Conclude whether, in our judgment, there are conditions or events, considered in the aggregate, that raise substantial doubt about the Company’s ability to continue as
a going concern for a reasonable period of time.

We are required to communicate with those charged with governance regarding, among other matters, the planned scope and timing of the audit, significant audit findings, and
certain internal control-related matters that we identified during the audit.

SEEE DUDIGITAL GLOBAL LIMITED

Global Farmesty K 5 DU Digital Technologies Lemited
CIN: UT411000L2007PLE171939

REGISTERED ADDRESS: C-4, SDA COMMUNITY CENTRE. HALIZ KHAS,
NEW DELHI, DELHI- 110016 M o LLP
Mail: cszdudigitalglobal.com  Confact Mao: 011-40450533

Motice of Exira Ordinary General Meeting, E-voting Information and book Closure

NOTICE is hareby given that the Extra-Ordinary General Meeting (EGM) of the Membear of the March 18, 2022

Company will b hald on Tuesday, 10°May, 2022 at 12.30 PM through Video Conterencing . . . .

(WC) and other audio- visual maans (DAVM) to transact the businesses as set out i the Western Union Financial Serwces, Inc.

Notice of EGM in Compliznce with all the applicable provisions of the Companss Act, 2013 .

MCA circular NO.14/2020 dared 08.04.2020, No. 17/2020 dated 13 4.2020, No. 20/2020 Condensed Consolidated Balance Sheets

dated 5.5.2020 and no.20/2021 dated 08/12/2021, SEBI circular No. (in millions)

SEBI/HO/CFD/CMD1/CIR/PF2O2D/7TY dated 12.5.2020, and

SEBIHO/CFD/CMD2/CIR/P2021/11 dated 15/01/2021 to fransact the business set out in December 31,

the Motice of conwvening EGM. 2021 2020
In compliance with the said MCA Ceoulars raad with the SEBI Circulars, elactronic copies of Assets .
the Motica of EGM have bean senton 12" April, 2022 1o all the members, a5 on B* April, 2022 .

whose email IDs are registered with the Company! Depository participant(s), Please note that Cash and cash equivalents S 1,206.2 S 1,426.
the requiremnent of sending physical copy of the Notice of EGM to the Members have bean Settlement assets 2,843.5 3,821.4
dispensed with vide MCA Circulars and SEBI Circulars. The Notice of EGM wil J:als-:: be Receivables from affiliated companies, net 151.5 180.5
EZ?;IE;;D;RE:;E EI?EE’FT,?EE; :Pfag?ﬂﬂf’,?gd [2[mrii:gfg'iﬂﬁﬂﬁgﬁnﬁd"';miﬁz'hﬁem Propert.y and equipment, net of accumulated depreciation of $600.4 and $623.0, respectively 88.0 96.4
of the stock exchanges ie. NSE Limited at www.NSEINDIA.com, where the Company's Goodwill 1,981.7 2,513.7
shares is ksted _ Other intangible assets, net of accumulated amortization of $731.8 and $1,044.6, respectively 417.1 505.0
Members, who ara holding shares in physical/dactranic farm and their e-mail addressas are Other assets 664.3 943.9
naof registered with the Companytheir respective Depository Participants, e requested to : :
register their e-mall addresses at the eardiest by sending scanned copy of a duly signed leter Assets held for sale 1,452.9 —
by the Memiber{s) mentioning thelr name, complete address, folio rember, nurmber of shares Total assets $ 8,805.2 S 9,487.0

held with the Company along with self-atiested scanned copy of the PAN Card and sef-
attested scanned copy of any one of the following documents viz., Aadhar Card, Oriving

Liabilities and Stockholder’s Equity

License, Election Card, Passport. utility bill or any other Govt doecument in support of the Liabilities:
address proof of the Member as registered with the Company for receiving EGM Kotice by Accounts payable and accrued liabilities S 392.2 S 448.0
email to coEdudigitaigiebal_com. Members. holding shares in demat form can update their : :
email addrass with their Depository Participants. Settlement obligations 2,843.5 3,821.4
The members holding shares either in physical form orin demateriziized form, as on the cut- Income taxes PGYqble 394.1 578.3
off date i_e. 3™ May. 2022. may cast their vote electronically on the Special Businesses as set Deferred tax liability, net 217.4 202.1
out in the Natice of EGM through electronéc voting systems of GSDL. All the members are Other liabilities 175.7 699.7
informed that: R . . ’ )
The notice of the EGM cantains the Instructions regarding the manner in which the Liabilities associated with assets held for sale _ 821.9 —
shargholders can gas] thes vote theough remate e-vating or by e-vating a1 the time of EGM Total liabilities 4,844.8 5,549.5
and jointhe EGM through video conference (VC) / other audio- visual means (0AVM). Commitments and contingencies
1. The Spacidl Businesses as setoutin the Notics of EGM will be transacted theough vating by ) —
g gy Stockholder’s equity:
2. The remote e-vating shall commence an 7 May, 2022 at 09:00 A M. {IST); Common stock — —
3. The remote e-voting shallend on 9" May, 2022 at 05:00 PM. (15T); Capital surplus 4,007.2 4,089.1
4. The cut-off daie for determining the elfigibality to vate by electronic means or atthe EGM is Retained earnings _ _
3" May, 2022 and a person who is not @ Member as on the cutoff date should treat this -
Notice forinformaion purpases only: Accumulated oth,er con_wprehenswe loss (46.8) (151.6)
5. The Register of member and share transfer book shall remain close from 4% May 2022 1o 5 Total stockholder’s equity 3,960.4 3,937.5
May 2022 {both days inclusive). Total liabilities and stockholder’s equity S 8,805.2 S 9,487.0
6. Mamber, who acquires shares of the Company and become member of the Company after )
sending of the Notice of EGM and halding shares as an cutol! date may abtain their lagin 10 See accompanying note.
and password by Sending requast W CDSL at helpdesk evoling@@edslindia.com or
company at e dedgaloiobal com | I a membear already registerad with COSL for E- . . . -
vl hents cskdeahieanabicl st Diatiseiant Western Union Financial Services, Inc.
In cass of any queries including issues and concerns refatad to remote e-vating and e-vofing Condensed Consolidated Statements of Income
during the EGM, please refer the Frequently Asked Questions (FAQS) and remats e-voling ( illi )
Manual available at COSL Website at www. evatingindia, com under help saction or wiit an e- In millons Year Ended December 3],
mail at helpdesk avadingiE@cdsindia.com wha shall address the grievancas connactad with 2021 2020
facility through e-voting by electronic means or confact CDSL 022-23058738,022-
23053542/4.3 or toll frea at 1800225533, For Dudigital Global Limited
(Formery Known as Du Digital Technologies Limited) Revenues $ 5,070.8 S 4,835.0
ad/-
Date: 12.04.2022 Abhishek .
Place: New Delhi {Company Secretary & Compliance Officer) Expenses: _
Cost of services 2,896.4 2,826.5
Selling, general and administrative 1,051.3 1,041.2
Total expenses 3,947.7 3,867.7
CLASSIFIED CENTRES IN MUMBAI .
_ Operating income 11231 967.3
SOUTH MUMBAI Phone: 23415111
Beejay Ads, Taj Publicity Services, Other I_ncome/(eXpense):
Opera House Byculla (W), Pension settlement charges (109.8) —
Phone : 23692926 | 56051035. Phone : 2305 4894. .
Mobile : 9892011371. Interest income 1.4 3.2
Color Spot, Yugarambha Advertising, Other expense, net (8.5) (2.0)
Byculla (E), Girgaon, :
Phone : 23748048 | 23714748. Phone : 2386 8065. Total otherincomey/(expense), net (116.9) 1.2
o Mobile : 9869074144.
roa Com o CENTRAL MUMBAI Income before income taxes 1,006.2 968.5
Phone : 40020550 | 51. ) b Provision for income taxes 151.8 139.8
aryan Publicity : / :
Fulrani Advig. & Mkig. Dadar (E), Net income > 8544 5 8287
Antop Hill Phone: 022-65881876 .
Phone: 24159061 Mobile: 9320111876 See accompanying note.
Mobile: 9769238274/
9969408835 B. Y. Padhye Publicity Services,
Dadar (W), . . - .
Glt;l:lw;h /ildvertising, Phone : 2422 9241/ Western Union Financial SQfVlces, Inc.
A R Street, 2422 0445. . . .
Phone ;33'215';163672341 4596. Note To Condensed Consolidated Financial Statements
DATEY Advertising,
J.K. Advertisers, Datey Bhavan, Dadar (W) . . .
Hornimal Circk, Mobole : 8452846979] 9930949817 1. Business and Basis of Presentation
Fort.
Phone : 22663742. Hook Advertainment Business
Dadar
Mani’s Agencies, Mobile : 8691800888 . ) . o e . "o " . e . ) -
Opp.G.PO. Western Union Financial Services, Inc. (together with its subsidiaries, the "Company", “WUFSI”, or "Western Union") is a leader in global money movement and payment services, providing
Fort. Central Advertising Agency, people and businesses with fast, reliable, and convenient ways to send money and make payments around the world. The Western Union brand is globally recognized. The Company’s services are
Ifz)"b’;lee", 52’(5330(201223527. ]I‘,l,:’l)hn';" (22’68 656 | 24465555 available through a network of agent locations in more than 200 countries and territories and through money transfer transactions conducted and funded through websites and mobile applications
marketed under the Company’s brands (“westernunion.com”) and transactions initiated on internet and mobile applications hosted by the Company’s third-party white label or co-branded digital
Jgamjyose Adtsl, ® flht;tr_udtzt% Advertising, partners (together with westernunion.com, “Digital Money Transfer”). Each location in the Company’s agent network is capable of providing one or more of the Company’s services.
urrey noa antm y
Phone :  24700338. Phone : 24221461
Mobile : 9820460262. . .
Jay Publicity, Basis of Presentation
OM Sai Ram Advtg., Dadar (E),
Road Phone : 2412464 . . . . . . . .
%Z-‘;Zg;%”ﬁn one 640 The accompanying condensed consolidated financial statements are presented on a consolidated basis and include the accounts of the Company and its
' - Pallavi Advtg. majority-owned subsidiaries. All significant intercompany transactions and accounts have been eliminated. The accompanying condensed consolidated financial
]I";Z;Z,iz(l)fmsmg, %i?lre-(sva?@wsws statements were prepared for the purpose of complying with the Reserve Bank of India’s Payment and Settlement Systems Regulations, 2008. In compliance therewith,
Phoneg: "23701070. ' certain information and footnote disclosures normally included in annual consolidated financial statements prepared in accordance with accounting principles generally
Mobile : 9869040181. Sh:iee Swami Samarth Advertising, accepted in the United States of America have been condensed or omitted.
Dadar (W),
Premier Advertisers Phone : 24440631 Consistent with industry practice, the accompanying Condensed Consolidated Balance Sheets are unclassified due to the short-term nature of the Company’s
Mumbai Central Mobile : 9869131962 | bli . d with the C 's abili . h .- | inl . ..
Mobile: 9819891116 settlement obligations contrasted with the Company’s ability to invest cash awaiting settlement in long-term investment securities.
Stylus Arts,
Sarjan Advertising, Dadar (W),
Tardeo, Phone : 24304897
Phone : 66626983
Time Advertising,
Sanjeet Communication Matunga (W),
Fort. Phone : 2446 6191
Phone : 40024682/ 40792205. H W
Vijaya Agencies, W‘E’ StEr n U I""IIDI"I '-':WIU
S. Arts Advtg. Dadar (W),
Masjid Phone : 2422 5672.

fi-nanci“. ep. .in
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PUBLIC NOTICE

This Notice is hereby given that MRS. SEEMA AHMED adult, Indian Inhabitant
presently residing at FLAT NO. 803, SAGAR CLASSIC, MUMBAI CENTRAL
MUMBAI-400008, have lost her Original Share Certificate issued by DIMPLE
NIWAS CO-OPERATIVE HOUSING SOCIETY LIMITED, bearing Share
Certificate No. 14 and five shares of Rs. 50/- each bearing distinctive Nos.
66-70 (both inclusive) dated 28-7-1993 (The said Share Certificate is
issued in respect of Flat No. 13 (401) of the Society) in favour of my Client,
if any persons are hereby informed to put in their claims or interest in or to the
said Share Certificate or any part thereof within 14 days at the below mentioned
address mentioned below with sufficient evidence from the appearance of this
Notice, as otherwise the Duplicate Share Certificate will be issued in favour of
my Client without any reference or regard to any such claim or interest which
shall be deemed to have been waived.
DETAILS OF SHARE CERTIFICATE

All that or piece or parcel of Share Certificate issued by DIMPLE NIWAS CO
-OPERATIVE HOUSING SOCIETY LIMITED, bearing Share Certificate No.
14 and five shares of Rs. 50/- each bearing distinctive Nos. 66-70 (both
inclusive) dated 28-7-1993 (The said Share Certificate is issued in respect
of Flat No. 13 (401).

Advocate KHALID B. SHAIKH
Off: NL-2/1/A-1, Sector - 9,
Near Dr. D.Y.Patil Hospital,

Nerul, Navi Mumbai — 400 706

PUBLIC NOTICE

Late SMT. URMILA KALYANBHAI LAD
was the owner of residential Flat No.301, in
Kalpita Enclave Bldg. L' Co-operative
Housing Society Ltd, (Reg. No.
MUM/WKE/HSG/(TC)/11746/2002-03)
situated at Sahar Road, Andheri (E),
Mumbai 400069 and was holder of 5 shares
No. 31 to 35 Cert. No. 7 of the said society.
That SMT. URMILA KALYANBHAI LAD
died on 11/07/2020 leaving behind her 4
sons as only legal heirs namely 1) Mr.
Sharadbhai Kalyanbhai Lad 2) Mr. Manoj
Kalyanbhai Lad 3) Mr. Laxmikant
Kalyanbhai Lad and 4) Mr. Shashikant
Kalyanbhai Lad. Now the said flat and the
requisite shares have to be transferred to
and in the name of her four sons jointly. My
client hereby invite any right, claims or
objections from any other heirs, person/s or
other claimants/objectors to transfer the
said flat and shares as proposed, within 15
days from the publication of this notice. The
claims/objections shall be forwarded in my
office at above said address. If no
claims/objections are received in stipulated
time my client shall be free to get the said
Flat & shares with all the rights title and
interest of deceased member duly
transferred in their name.

Place: - Mumbai

Date: 13/04/2022 ~ Jalandar B. Gojari
Advocate High Court
35/3, New Municipal Colony,

Prof N. S. Phadke Marg,

Andheri (E), Mumbai - 400069.

PUBLIC NOTICE
NOTICE is hereby given that our client Ms. Radhika Vidyadhar Dixit is negotiating with 1)
Mr. Shashank Vinayak Pagedar and 2) Mrs. Suchitra Shashank Pagedar (‘Owners”) for
purchase of Flat No. 201 on the 2" floor in B Wing of the building 'Parshva Vihar
alongwith shares incidental thereto, which are more particularly described in the
Schedule hereunderwritten.
All persons having or claiming any right, title, estate or interest, by way of inheritance,
share, sale, mortgage, transfer, assignment, power of attorney, lien, lis-pendens, pre-
emption, charge, trust, easement, gift, devise, bequest, exchange, or encumbrance,
succession, occupation, any memorandum of understanding, writings, family settlement/
arrangement, beneficial interest, decree or order of any court of law, contracts/
arrangements/allotments or otherwise howsoever, into or upon the abovementioned Flat
alongwith shares incidental thereto, as mentioned in the Schedule hereunder written, or
any part thereof, are hereby required to give notice thereof in writing, along with
documentary proof to the undersigned at his office at the address mentioned herein below
within fourteen days from the date of publication hereof, failing which it shall be
construed that there does not exist any such claim or right or interest of any such person
and the same shall be construed as having been non-existent/waived and/or abandoned
for all intents and purposes and shall not be binding on our client in any manner
whatsoever and the purchase transaction shall be done without reference to such claims,
if any, of such person/s.

SCHEDULE

Flat No. 201 admeasuring approx. 635 sq.ft. built up area, on the 2" floor in the building
“Parshva Vihar" of Parshva Vihar No. 1 Co-operative Housing Society Limited,
constructed on land bearing Survey No. 21 and Hissa No. 9 situated at Village Diwanman,
Vidyamandir Marg, Off. Ambadi Road, Taluka Vasai, Dist- Palghar (formerly Thane) - 401202
and 5 (five) fully paid-up shares of face value of Rs. 50/- each bearing distinctive Nos. 101 to
105issued by the Society vide share certificate No. 69 dated 2" March, 2003
Dated this 13" day of April, 2022.

MDP & Partners For MDP & Partners
MDP House, 19,

Bank Street Cross Lane, M DP me_, pe
Fort, Mumbai 400 001. (Ashok Paranjpe)
ashok@mdppartners.com Managing Partner
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Mother's name mentioned in the
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FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptey Board of India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF RAINBOW DENIM LIMITED

$.No.| Particulars Details
1. |Name of Corporate Debtor Rainbow Denim Limited
2. | Date of Incorporation of Corporate Debtor | 08-04-1999

incorporated/ registered

Authority under which corporate debtor is

Registrar of Companies, Chandigarh

4. | Corporate Identity Number/Limited Liability
Identity Number of Corporate Debtor

L18101PB1999PLC022452

Debtor

5. | Address of the Registered Office and
Principal Office (if Any) of Corporate

Registered Office- Village Chaundheri,
P O Dappar, Chandigarh-Ambala
National Highway, Tehsil Derabassi,
Distt. Mohali, Punjab - 140 506
Corporate Office - 51/52, Free Press
House, Free Press Journal Marg;
Nariman Point, Mumbai - 400 021

Corporate Debtor

6. [Date of Closure of Insolvency Resolution | 12:04-2022
Process
7. |Liquidation Commencement Date of 19-04-2022

8. |Name and the Registration Number of the
Insolvency Professional acting as liquidator

Dharmendra Kumar Bhasin

Regn. No. IBB/IPA-002/1P-N00B16/2019-2020/12564

as registered with te board

9. [Address and email of the of the liquidator,

Nagar, Punjab - 140 603

191, Mamta Enclave, Behind Nimantran
Banquet Hall, Dhakoli, Zirakpur, SAS

Email D - ipdkbhasin@gmail.com

10. {Address and email to be used for 191, Mamta Enclave, Behind Nimantran
correspondence with the liquidator Banquet Hall, Dhakoli, Zirakpur, SAS
Nagar, Punjab - 140 603
Email ID- liquidator.rainbowdenim@gmail.com
11. |Last Date for Submission of Claims " [12-05-2022

No.10.

means.

Date: 12-04-2022
Place: Zirakpur

Submission of false or misleading proof of claims shall attract penalties.”

Dharmendra Kumar Bhasin
IBBI Regn No.: IBBI/IPA-002/IP-N00816/2018-2020/12564

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with the proof in person, by post or by electronic

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench has| .
ordered the commencement of liquidation of the Rainbow Denim Limited on 12-04-2022.

The stakeholders of Rainbow Denim Limited are here by called upon to submit their claims
with proof on or before 12-05-2022, to the liquidator at the address mentioned against item

Sd/-

b B

Govt holiday on April 14
Chandigarh: The Punjab Gov-
ernment on Tuesday declared
Mahavir Jayanti, Baisakhi and
birth anniversary of Dr BR

.| Ambedkar falling on April 14

(Thursday) a holiday. Tns

Musical on Guru Gobind Singh
Chandigarh: Transport Minister
Laljit Bhullar on Tuesday
released a musical production
on the life of Guru Gobind
Singh. Eminent folk artiste
Romy Qhadamewala has sung
and composed the lyrics and
the music is by Honey B. Tns

[Tl instructor suspended
Chandigarh: Shamsher Singh,
instructor, ITI Mohali, has been
suspended by Vikas Garg, secre-
tary, Technical Education, over
alleged corruption in recruitment
of guest faculty instructorson a
contract basis. Hardeep Singh
had lodged the complaint. Tns

Poppy husk seized

Sangrur: The Cheema police
have arrested a man and
seized five kg poppy husk. He
has been identified as Jaspal
Kumar. A case under the NDPS

}ct has been registered. TNs

8

receipt of the said notice.

SYMBOLIC POSSESSION NOT
Whereas, The undersigned being the Authorized Officer of the Punjab National Bank, Branch- Jalandhar Road, Kapurthala. under
the Securitization and Reconstruction of Financial Assets and Enforcement of Security InterestAct, 2002 in Exercise of powers conferred
under section 13(2) read with rule 9 of the security interest (Enforcement) Rules, 2002 issued a demand notices dated mentioned
hereunder calling upon the Borrowers / Guarantors to repay the amount mentioned in the demand notice within 60 days from the date of

e be

ICE (For Immovable Property)

The borrowers/guarantors having failed to repay the Amount and as such the undersigned has taken SYMBOLIC POSSESSION of the
mortgaged property described here below in Exercise of the powers conferred on him / her under section 13(4) of said ACT read with
Rule 8 on the dates mentioned againstthe account.
The borrowers/guarantors in particular & the public in general is hereby cautioned not to deal with the said property and dealing with the
property will be subject to the charge of the Punjab National Bank, Branch- Jalandhar Road, Kapurthala forthe amount, mentioned
herein below besides along with future interest, costs, charges and other expenses thereon againstthe account.

The borrower’s/guarantor’s attention is invited to provisions of Sub Section (8) of the Section 13 of Act, in respect of time
available to them, to redeem the secured assets.

Name of Account/
Borrower/ Guarantor

Description of the
Immovable Property

Date of
Demand Notice

Outstanding Amount
as per demand notice

Date of
Possession

1) Sh. Satpal Singh Toor Slo
Sukhdev Singh R/o H. No. 30,
Guru Teg Bahadur Nagar,
Jalandhar, Punjab-144002, 2) Smt.
Rajwant Kaur Wjo Sh. Satpal
Singh Toor R/o H. No. 30, Guru Teg
Bahadur Nagar, Jalandhar, Punjab-
144002

Equitable mortgage property House no. 30
Guru Teg Bahadur Nagar, Jalandhar,

Punjab-144002 measuring owned by Sh. Satpal Singh Toor Sfo Sukhdev|
Singh ( 31Marlas 17 sq. ft.) and Smt. Rajwant Kaur w/o Sh. Satpal Singh
Toor ( 11.5'Marla) House measuring total 42Marla 120 sq.ft. comprised in
Khasra Nos. 30811/3408 situated at New Guru Teg Bahadur Nagar,
Jalandhar. bounded as: East-78' Ajaiby Singh, West-78' Road, North-113'
Harman Singh/House No. 29, South-Kesar Singh/House no. 31

17.05.2021

Rs. 2,63,01,306.67 as

.04,
orpanm on 31.03.2021 with

interest, costs, charges
and other expenses
thereon (Less
Recovery "affected
thereafter, ifany)

Dated: 12.04.2022

Place: Kapurthala

Centre:
torevisi

TRIBUNE NEWS SERVICE

CHANDIGARH, APRIL 12
Acting on a request of the
state government to revisit
specifications for shrivelled
grains in the wheat being
purchased across the state,
the Department of Food and
Public Distribution, Govern-
ment of India, today decided
to constitute five teams to
assess the extent of the prob-
lem in the state.

A spokesperson for the Pun-
jab Government said the
teamswould arrive in the state
tomorrow and visit 15 districts
tomake first-hand assessment
of the extent of shrivelled
grain problem. The data would
be considered while taking a
final decision on grant of
appropriate relaxation in the
specifications, he said.

Due to extreme heat con-
ditions the wheat grain has
reportedly shrivelled in
many areas. The produce
arriving in certain mandis

23% moi

SUKHMEET BHASIN

TRIBUNE NEWS SERVICE

BATHINDA, APRIL 12
Buoyant by high price and
demand, area under cotton
cultivation is likely to wit-
ness increase this season. In
2021-22, farmers got Rs
13,000 per quintal, which
was more than double the
MSP of Rs 6,025 per quintal
fixed by the Centre.

Punjab has set a target to
grow cotton crop on 4 lakh
hectares (23 per cent hike) this
kharif season, despite the dis-

E-AUCTION SALE NOTICE
21.05.2022

11:00 HRS. TO 13:

Sy

00 HRS.

Authorized Officer

_PURIIC NOTICE FOR E-AUCTION FOR




